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srerrarft q¢ Toetfre e oY wegw 1977-78 and 1978-79 and the details of
L complaints received and how these

bave been disposed ol;
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(%) w1 sk g awdfee ported to have been committed in grant

P ey S— . of COB lirences to these companies
AL v gt fear s & and the dates on which the cases were

(¢) ®r &n & d¥faw wdwaii A finally disposed of; and
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ARTATC saTha (d) in how many cases the irregu-

:ﬁ%gg wre § "‘_‘1 W larities pointed out have been Yound

! to be real and the deiails of action

wgrae #§ qawe F 4-10 fraA, taken case-wise and the number of
%ﬂghmﬁammm%mtﬁm cases still pending investigation?

THE MINISTER OF PETROLEUM,

a7 wver wiwew € a F CHEMICALS AND FERTILIZERS

T e friw & (SHRI H. N. BAHUGUNA) : (a) Dur-
W afe T, @ sT erwR § awew F ing the years 19877-78 and 1978-79,
U & e ? which have been referred to in part (b)
7 o vor fer e ¢ of the question, no specific complaints
concerning the grant of COB licences

A (:‘)‘ O oy T to specific individual foreign drug com-

panies like May and Baker, Pfizer ete.
have been received.

Hgew % wmarc aTrr vl § g
LU (b) Does not arise.

(w) wfs oo & ot & wporew o 7 @ Does arise
{ipﬂgg“ﬂ"thﬂimyi o, wATeTC ) not ’
W gifer & wmfew o fomr w0 (d) Does not arise.
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" ot 10703. SHRI SACHINDRALAIL SIN-

(%) 2% wré frdr mft € 1 srwTwElt GHA: Will the Minister of INFORMA~
Syifen @ wwhm wrdw WY @ wf way TION AND BROADCASTING be pleas-
:"mmeaﬁi,mwgw;:ﬁw ed to state:
w;‘%ﬂtmm T (a) whether il casua] cameramen

have been regularised under regularis-

\
ing scheme made for Doordarshan and
Complsints against M/s. May and AIR Casual Staff; and

(b) whether the casuals who have

the 3 5 days less than the required days
O oL Gk S R S
o stata T TN be » 8 days if not state reasons théretor?

(a) whether Government have re- THE MINISTER OF INFORMATION
teived complaints against M/s. May & AND BROADCASTING (SHRI L. K.
» Plizer, and other multinational ADVANI): (a) Al eligible casual
:mmia for grant of COB licences Cameramen in Doordarshan have been

10702. SHRI VASANT SATHE: Will

them; offered regular posts of Cameramen
®) if go, furnish detatls of cOB oo 1T

Uoences granted to each Multinational (b) No, Sir. Any such relaxation will
Y03 and Chemica) Company during give rise to similar demands from other-
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staff artists for relaxation in the for-
mula decided upon by the Government
for regularising such casual arlists as
have completed 240 days in one year
ifrom 1974-75 to 1977-78 or 365 Cays in
three years from 1974-75 to 1976-77 or
19075-76 to 1977-78.

Number of Central Drug Institutes

10704. SHRIMATI MOHSINA KID-
WAI: Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS be pleased to gtate:

(a) what is the total number of
Central Drug Institutes in the country,
their location and {he number of em.
ployees working in these Institutes;

(b) the number of accidents that
‘have occurreg (both fatal and other-
wise) during the last two years;

(¢) whether it is a fact that for
matiers of compensation these institu-
tes are not covered by any proper com-
pensation act or labour by-laws;

(d) if so, the reasons for the same;
and

(e) the steps that are proposed to
be taken to make amends in the above
context?

.THE MINISTER OF PETROLEUM,
CEBMICALS AND FERTILIZERS
(SHRI H. N, BAHUGINA): (a) to (e).
Information is being collected and will
be laid on the Table of the House.

Pollution t0 Taj) due to Tharmal Sia-
tions and Indumtriey

10705. SHR; PABITRA MOHAN
PRADHAN: Will the Minister of PE-
TROLEUM, CHEMICALS AND FERTL
LIZERS be plessed to state:

.{a) whether the Taj is bad-
ly polluted by the atmosphere
due to location of industries
like the two thermal stations
and other industries, slums of various

types nearby;

{b) whether in view of the. interna-

tional place of wisit and in copsidera-
ion of maintaining a calm and clean
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atmosphers, the U.P. Government has
been advited not to allow location of
any further industries nearby; and

(c) whether there is a propasal to
shift the thermal stations at Agra to
a distant place?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1 H. N. BAHUGUNA): (a) to (c).
In view of the apprehensions raised in
various quarters ahout Lhe possible ad-
verse environmental impact of the
Mathura Refinery on the historical mo-
numents in and around Agra, cspecial-
ly the Taj M2hal the Government had
appointed an Expert Commuttee to sug-
gest measures for keeping the envirun-
mental impact of the Mathura Refin-
ery to the munimum. In  its report,
which w-as placed in the Lok Sabha un
14.8.78, the Commititee, based on the
data made available as well as the re-
sults of the studies and investigatioos
undertaken, has come to the conclusion
that there is substantial level of pullu-
tion of sulphur dixide and particulate
matter in the Agra region and that the
possible sources are all coal users con-
sisting of two power plants, a number
of small industries mainly foundries
(approximately 250) and the Railway
Shunting yard. The Comnuttee has
made a number of recommendations in
order to reduce substantially the exist-
ing levels of pollution and to forestall
creation of any future source of pellu-
tion. One of the recommemndations is
that steps may be taken to emsure that
no new industry including small indus-
tries or other units which can cause
pollution are located nprth-west of
the Taj Mahal. The Committes has
also recommended that early steps may
be taken to close down the two existing
power plents in Agra. The recommen-
dationg of the Committee are presently
under cons.deration of the Govern-
ment,

Production of Prolinex Hndrolymte
10706. SHRI VIJAY KIUMAR MAL-

HOTRA: Will the Minister of PETRO-

LEUM, CHEMICALS AND FERTI-

LIZERS be pleased to state:

, (a) what is_Protinex Hudrolysate,

is 1t a drug or 'food;





